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(b) in case no action has been taken
in the matter wunder reference the
reasons therefor; and

(c) whether Government will lay on
the Table of the House a complete
statement of facts pertaining to effec-
tive steps taken to make the justice
available to the common people?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN): (a)
to (c). The information is being col-
lected ang will be laid on the Table
of the House.

Policy of Fixing of different levels of
Reflll Disiributors of Indane

10689. SHRI A. MURUGESAN :
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) subsequent to his Ministry's
Statement whick appeared in the news-
papers during May, 1978, with regard
to fixing of different levels of refill dis-
tributors in Southern Region express-
ing their apprehension and fear on the
policy, what are the steps taken to
sefeguard the Indane Distributors’
future;

(b) as most of the Indane distribu-
tors appointed were from socially and
economically weaker sections; and
have taken loans from Banks, have
the Ministry made periodical follow.up
as to whether these distributors have
cleared the loans; and

(¢) if they have not cleared/reduced
the loans from Banks, what steps are
proposed to be taken to enable them to
clear the debts?

THE, MINISTER OF PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS (SHRI H N. BAHUGUNA):
(a) Some of the Indane dis-
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the distributors in a month. The idéa
was to ensure that these distributor-
ships do not become or continue to be
too big and thus deprive others from
the opportunity of running such distri~
butorships. The working conditions
and the cost of operations in different
areas have already been taken into ac-
count while fixing these ceilings, which
would provide reascnable return to
distributors,

(b) and (c). Transactions of loan ar«
rangements between the Indane distri-
butors and the banks were direct deals.
However, the Indian Oil Corporation
are making efforts to release addi-
tional new gas connections to the ex-
tent possible subject to the availabi-
lity of product from time to time in
the case of those distributors who are
operaling below the prescribed ceiling
limits.

ALR. coverage of Speeches of Minis--
ters and Opposition Leaders

10700. SHRI A. K. ROY: Wil the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) percentage coverage given In
the AIR (Delhi) on the activities and
speeches of the Minister and Opposi-
tion Leaders of the country during
1978 facts in details; and

(b) same for the Harijans, Adivasis.
and working class movement?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI) : (a) and (b). Since no such.
data is being maintained, it is not pos--
sible to furnish the information asked
for. Compilation of the information
from the news-bulleting in various lan-
guages, which run into thousands,
would be a tremendous task and will
not be commensurate with the effort in-
volved. However, AIR makes every
effort to provide adequate and balanc--
ed coversge to all news-weorthy events
and happenings, on the basis of their-
news value.





